
Minutes of the Meeting of the Commission held on 19.4.2011 
 

Present:  
A. Shri Satyananda Mishra, Chief Information Commissioner   
B. Shri. M.L. Sharma, Information Commissioner 
C. Shailesh Gandhi, Information Commissioner 
D. Smt. Deepak Sandhu, Information Commissioner 
E. Smt. Sushma Singh, Information Commissioner 
F. Secretary Shri B.B. Srivastava and other officers assisted the 
Commission. 
 
Agenda-1: Statement on the receipt/disposal of the appeal/complaints 
during March,2011.  
 
 Noted.   
 
Agenda-2:   Themes/Subthemes (based on the inputs received from the 
SICs) for the Annual Convention 2011.  
 
 The Commission decided that a Committee under the convenorship of 
IC(MLS) and IC(SG), IC(DS) and IC(SS), as members,  may go through the 
inputs as received from various SICs and may suggest the themes/subthemes 
for the Convention by 15th May, 2011. 
 
Agenda-3: Statement on Plan/Non-Plan expenditure – for information.   
 
 Noted.   
 
Supplementary 

  
(i) CIC informed about acceptance by Chief Minister, Bihar to 

address the valedictory session of forth coming Convention, 
2011. 

 
(ii)  It was also desired that extent of utilization of Rs. 4 lakhs and 

items purchased out of that for each of CIC/ICs, balance 
amount and pending demands be presented.  

 
(iii) The Commission directed to obtain the policy and methodology 

of computation of pension for Supreme Court Judges; so that 
the same may be relied upon, while calculating pension of the 



ICs who were not in Government service prior to their appoint 
as IC.   

(Action: JS(Law) 
 
(iv) The Commission directed that the revised rates of minimum 

wages, as notified by the Govt of NCT Delhi, be implemented 
in case of outsourced employees of the Commission.  

 
(v) The Commission desired that the details about personal staff as 

well as those working in the registry of ICs/CIC other than what 
has been provided by the Commission with each ICs/CIC, their 
number, period and terms & conditions of their employment, 
salary and source of payment, if any, may be presented to the 
Commission in its first meeting every month.  

 


